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(by Development of Airports is a continuous process which is undertaken by
Airports Authority of India (AAID) from time to time. The timelines for construction
of arports depends on several factors like availability of land, mandatory regulatory

clearances etc.
Purchase of 68 wide-bodied 777 Boeing aircrafts

1721. SHRI SALIM ANSARI : Will the Minister of CIVIL. AVIATION be pleased

to state:

(a) whether it is a fact that Government purchased 68 wide-bodied Boeing 777
aircrafts even though the expert committee of Air India did not favour such a proposal, if

s0, the details thereof;

(b) whether it is also a fact that price of staggering T 13000 crore per aircraft was
paid to Boeing company which is highly exorbitant as compared to price offered by the

same company to other international airlines; and

(¢) if so, whether Government would order for CBI inquiry into the deal which

caused loss of revenue to the exchequer and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA) : (a) No, Sir. Based on the report submitted by Techno-Economic
and Negotiating Committee, Air India board approved the purchase of 68 aircraft from
Boeing. An Empowered group of Ministers (EGOM) was constituted to negotiate with
Boeing and Engine manufacturer. Based on the terms decided by EGOM with Boeing and
Engine manufacturer, Government approved for the purchase of 68 aircraft from Boeing.
Thereafter, Air India had entered into a purchase agreement with Boeing for purchase of
23 Boeing 777, 27 Boeing 787 and 18 Boeing 737 aircraft in December 2005.

(by No, Sir. Air India has followed an established system of tendering and the

purchase price of such aircraft purchases were finalized based on the competitive bids.
(¢) No, Sir.
Operation of domestic airlines in remote areas and regions

1722. SHRI AJAY SANCHETI : Will the Minister of CIVIL AVIATION be
pleased to state:

(a) the present status of operation of domestic airlines in remote areas and

regions;
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(by whether Government proposes to encourage operation of airlines in these

areas,

(¢) whether Government proposes to strengthen airport infrastructure in these

remote areas and regions, if so, the details thereof;, and
(d) the regions/areas identified in the States in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA) : (a) At present, scheduled domestic air transport services are
available to/from 76 airports in the country which include remote areas and regions

also. State-wise air connectivity as per approved Summer Schedule 2015, effective from
29/03/2015 to 24/10/2015 is at Statement (See below).

(by Government has laid down Route Dispersal Guidelines (RDG) with a view
to achieve better regulation of air transport services taking into account the need for air
transport services of different region of the country. In accordance with these RDGs,
all Scheduled Airlines who operate on Category-1 routes (Metro Routes) are required
to deploy 10% of the capacity deploved on these routes, on category II routes which
connect stations in North East region, Jammu and Kashmir, Andaman and Nicobar
and Lakshadweep. Further, at least 10% of the capacity required to be deployed on
Category-II routes 1s to be deployed for connectivity exclusively within these regions
{Category -1l A).

Auarport Authority of India (AAT) 1s also providing incentives to Domestic Scheduled

Operators as under:—

(1)  No landing charges is levied by AAT to domestic schedule operators who are
operating with aircraft with a maximum certified capacity of less than 80 seats

and helicopters of all types (except Chennai/Kolkata).

(1) Landing & parking charges (for all types of aircrafts) at all airports in North-
East Region, J&K, Andaman and Nicobar Island & Lakshadweep (other
than Defence airports) is reduced by 250/0 of the current rates for domestic

scheduled operators.

(ii1) Night parking charges for aircrafts of domestic operators will be waived off
for making night halt at airports where State Government has brought the rate
of tax to 5% on ATF w.e.f. the date of implementing this rate by the respective
State Government This relief shall be applicable initially for a period of 5

years and will be reviewed thereafter.

(iv) Also, as per Slot Allocation Guidelines issued by this Ministry, if an existing
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airline plans a new flight to connect new stations in Tier-IT / Tier-III cities
from Tier-I city & vice-versa or in between 2 or more Tier-11 / Tier III cities,

then the same 1s given priority over other airlines for allocation of slots.

(c) and (d) Yes Sir. The development of five no {rills airports in the country viz.
{1). Hubli (Kamataka), (i1) Belgaum (Kamataka), (111} Tezu (Arunachal Pradesh), (1v)
Kishangarh (Rajasthan) and (v) Jharsuguda (Odisha) has been approved to promote

Regional Connectivity. State Government are expected to share the development cost and

operational expenditure of no-frills airports.

Statement

State-wise Air Connectivity - Summer Schedule 2015

SL State/UTs Names of Cities Air linked No. of

No. Auarports

1 2 3 4

States

1. Andhra Pradesh Rajamundry, Tirupati, Vijayawada, Vizag 4

2. Arunachal Pradesh -

3. Assam Dibrugarh, Guwahati, Jorhat, Lilabari, 6
Silchar, Tezpur

4. Bihar Gaya, Patna 2)

3. Chhattisgarh Raipur 1

6. Delhi Delhi 1

7. (Goa Goa 1

8 Guyarat Ahmedabad, Bhavnagar, Bhuj, Jamnagar, 8
Porbandar, Rajkot) Surat, Vadodara

9. Harvana -

10. Himachal Pradesh Dharamshala, Kullu 2

11. Jammu and Kashmir Jammu, Leh, Srinagar, Thoise 4

12, Tharkhand Ranchi 1

13. Karnataka Bangalore, Belgaum, Mangalore, Hubli 4

14. Kerala Calicut, Cochin, Trivandrum 3
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1 2 3 4
15. Madhya Pradesh Bhopal, Gwalior, Indore, Jabalpur, Khajuraho 5
16. Maharashtra Aurangabad, Mumbai, Nagpur, Pune 4
17. Manipur Imphal 1
18. Meghalaya Shillong 1
19. Mezoram Aizwal 1
20. Nagaland Dimapur 1
21 Odisha Bhubaneshwar 1
22, Puniab Amritsar 1
23, Rajasthan Jaipur, Jodhpur, Udaipur 3
24 Sikkim -
25, Tamil Nadu Chennai, Coimbatore, Madurai 5
Trichy, Tuticorin
26. Telangana Hyderabad 1
27 Tripura Agartala 1
28, Uttar Pradesh Agra, Allahabad, Gorakhpur, 5
Lucknow, Varanasi
29, Uttarakhand Dehradun, Pant Nagar 2
30. West Bengal Bagdogra, Kolkata 2
Union Territories
1. Andaman and Port Blair, Car Nicobar 2
Nicobar Islands
2. Lakshadweep Islands Agatti 1
3. Chandigarh Chandigarh 1
4. Dadra and Nagar -
Haveli
5. Daman & Diu Diu 1
6. Puducherry -
Number of cities connected by scheduled domestic carriers 76




